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MINISTRY OF RAILWAYS
[South Central Railway]
NOTIFICATION

[FT. &. No. Dy.CE/C/KZJ/ROB/LC No.40,46&49/7A]
HICTAT ST, T S/ Haor-11

Secunderabad, 28th November, 2025

S.0. 5534(E).—In exercise of the powers conferred by Clause (7A) of Section 2 of the Railways Act, 1989,
the Central Government hereby authorizes the officer mentioned in the column(6) of the Table below to perform the
functions of the Competent Authority in respect of the Special Railway Project as mentioned in column (2) of the
Table, for execution, maintenance, management and operation in the State mentioned in Column (3) of the said table
with effect from the date of publication of this notification in the Official Gazette.

Table
;l(') Special Railway Project State District Mandal Competent authority
(1 @ 3) @ (%) (6)
Proposed Road Over Bridge
in lieu of existing Level
Crossing Gate No.40 at . . Revenue Divisional
L. KM.291/14-16 between Telangana Peddapalli Peddapalli Officer, Peddapalli
Peddapalli and
Raghavapuram Stations
Proposed Road Over Bridge
in lieu of existing Level
Crossing Gate No.46 at . Revenue Divisional
P 1l Palakurth
2. KM.282/8-10 between Telangana cddapalli alakurty

Raghavapuram and
Ramagundam Stations

Officer, Peddapalli
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Proposed Road Over Bridge
in lieu of existing Level
Crossing Gate No.49 at . Revenue Divisional

P .

KM.275/46-48 between Telangana eddapalli Anthergaon Officer, Peddapalli
Raghavapuram and

Ramagundam Stations

[F. No. Dy.CE/C/KZJ/ROB/LC No0.40,46&49/7A]

MOTHILAL BHOOKYA, Chief Engineer/Con.-11
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